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IN THE HIGH COURT OF BOMBAY AT GOA.
(LD-VC-CW-285/2020)

Anna Colaco and anr. ...Petitioners

Aleixo Monteiro and anr. ...Respondents

Shri A. D. Bhobe, Advocate for the petitioner.

Coram:- DAMA SESHADRI NAIDU, J.
Date:6™ November, 2020.
PC.
Notices have already been issued. The petitioners counsel is not
sure whether all the respondents have been served.

Let the matter be posted on 9.12.2020.

DAMA SESHADRI NAIDU, J.
vn*
VINITA  GRiauce nan
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